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12.11 hrs.

COMMITTEE ON THE WELFARE OF
SCHEDULED CASTES AND
SCHEDULED TRIBES

Reports of Study Tours

SHRI A. C., DAS (Jaipur) : 1 beg
to lay on the Table a copy of each of
the following Reports (Hindi and
English vcrsions) of the Study Tours of
the Committee on the Welfare of
Scheduled Castes and Scheduled Tribes :-

(i) Report of the Stady Tour of
Study Group I of the Commit-
tee on its visit to Calcutta/
Andaman and Nicobar Islands
and Madras during January,
1984,

(ii) Reports of the Study Tour of
Study Group IT of the Commit-
tee on its visit to Coachin/
Lakshadweep  Islands and
Mangalore during Junuary,
1984.

12.12 hrs.
PUBLIC ACCOUNTS COMMITTEE

Hundred and Seventy-Ninth Report

SHRI SUNIL MAITRA (Calcutta
North East) : 1 beg to present the
Hundred and Seventyninth Report (Hindi
and English versions) of the Public
Accounts Committce on paragraph 36 of
the Advance Rcport of Comptroller and
Auditor General of India for the year
1980.81, Union Covernmcent (Civil) on
Jawaharlal Nehru University.

COMMITTEE ON PUBLIC UNDER-
’ TAKINGS

Eightieth and Eightythird Reports on
Action Taken

SHRI MADHUSUDAN VAIRALE :
I beg to present the following Reports
(Hindi and English versions) of the
Committee on Public Undertakings :—

MARCH 23, 1984

Indian Vet. Council Bill 36
Evid. before Jt. Comm,

(i) Eightiecth Report on Action
Taken by Government on the
recommendations contained in
the Seventy-sccond Report of
the Committec on Hindustan
Petroleum Corporation Limited.

(ii) Eighty-third Report on Action
Taken by Government on the
recommendations contained in
the Sixty-fifth Report’ of the

Committce on National
Fertilizers Limited.
12.13 brs
INDIAN VETERINARY COUNCIL

BILL
Report of Joint Committec

ot W wER Aig@T (A
gere ®mgiaq, a7 fafiear sygamT A
fafraga #3® & fm "t 39 g
% faq wreda qg-fafeear qfeag
Mz wsr ay-fafwear afwadi &
eqiqar A3 7y fafEear agarar &
ezt w@q & fau a9 398 qHs7
faugi #1 3749 F@ TJF (ayAF
waut 191 gRIAT &7 @7 a7 afafy F
gfadga &1 o sfq (fged aar w'q' s
HEFTA) A0 GI 7T @Ar g
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INDIAN VETEKINARY COUNCIL
BILL

Evidence Before Joint Committee

st R NAR wigeare (que)
weqer A1z, au-fafsmr sagam
%1 fafagaa £ F fa7 M 37 91~
wa ¥ fao wredta Ty-fafsear afkeg
a¥x usy qy fafwear afeesy v
eqrqAr st qy-fafecar caqafaa) &
ez QA & fog 991 397 GHeq



